
UTPE No

66. 16/93

67. 1594/87

68. 140/92

69. 90/92

70. 49/92

71. 37 /93

72. 49 /89

73. 51/92

74. 44 /89

75. 38/94

76. 48 /93

For the Year 1995

M/s M oonbean Ind. Ltd., Delhi.

Calama Industries Pvt. Ltd.

Anubhav Gas Agency.

M/s United Gas Agency, Ahmednagar.

M/s R.T. Karachiwala, Maharashtra.

M/s Mehar Capic itors Pvt. Ltd.. Bangalore 

Rajendra Properties Pvt. Ltd . New Delhi. 

Laxmangarh Gas Service, Sikkim.

Raj Sudha Tower Pvt. Ltd., New Dellhi. 

Shadi Ram Bal Mukand, Saharanpur.

M/s Sandesh Gas Suppliers. Pune.

1. 46/91 All Kerala Distr ibutors Association & Others. Kerala

2. 53/92 The Bombay Cotton Weaste Merchants Association & Others, Bombay.

3. 9/91 Megatyte Compters. Academy. Bombay.

4. 14/91 Bajaj Electronics, Bangalore

5. 478/88 St Francies Desales Senior Secondary  School, Calcutta.

6. 2/92 Somaveil las School, N. Delhi

7 68/92 M/s Tanslektra Domestic  Products Pvt. Ltd Bombay

8. 61/92 M/s Shri Kripa Gas Agency.

9. 23 /92 Skipper Towers Pvt. Ltd., New Delhi.

10. 3/93 M/s Jyothi Gas Agency. Guwahati

1 1. 62/88 M/s Kothari Products Pvt. Ltd., Kanpur

12. 91/94 M/s. Pas Petro Products. Chennai.

13. 83/92 Alok Gas Service, N. Delhi

14. 78 /92 Jena Properties Pvt. Ltd.. New Delhi

15. 52/92 M/s Ameen & Co.,

16. 103/94 M/s Ekta Vihar Cooperative Group Housing Society Ltd.. N. Delhi

17. 25/93 M/s Malti Saha, N. Delhi

18. 76/94 M/s Novatek A & TC Pvt Ltd., Bangalore

19. 83/89 India Rest Control Co Bhopal & Others.

20. 1616 /87 Peico Electronics, Bombay

21. 75/94 Chawla Bakers. N. Delhi

Revival of BCCL

495. SHRI PRADIP BHATTACHARYA : Will the 
Min ister of COAL be pleased to state

(a) whether Bharat Coking Coal Limited is facing 
acute resource crunch and has become sick;

(b) if so. the details thereof; and

(c) the corrective steps the Government propose to 
take  to revive this ailing company?

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTI S INGH) : (a) Yes, Sir.

(b) At the end of the f inancial year 1994-95, the 
accum ulated loss of Bharat Coking Coal Limited (BCCL) 
was Rs. 1293 .03 crores. The paid up cap ita l of the 
com pany as on 31.3.95 was Rs. 1122 crores. Therefore, 
the com pany  had a negative net worth of Rs.171.03 
crores as on 31.3.95. Accordingly, BCCL was registered 
as a s ick com pany under section 3(i) (0) of the Sick



Industria l Com pan ies  (Specia l P rovis ions) A m endm ent 
Act. 1993 by the Board  for Industr ia l  and F inanc ia l 
Reconstruction  on 18.12.95.

T h e  c o m p a n y  has b e en  fa c in g  acu te  re s o u rc e  
c runch ow ing to following reasons -

(i) Low admin istered prices of coal f ixed in the 
past not being com m ensura te  with the high 
cost of production.

(ii) P ay m e n t  of a rrea rs  of sa la ry  and -wages 
p u r s u a n t  to th e  N a t io n a l  c o a l  W a g e  
Agreement-V.

(iity Low  p r o d u c t i v i t y ,  p a r t i c u l a r y  in th e  
underground coal mines which are in a large 
number in the com pany

(iv) Large ou ts tand ing  dues rece ivab le  by the 
com pany on account of crdit sales to State 
Electr icity Boards, power houses and Steel 
Authority of India Limited.

(v) Poor g e o -m in in g  c o n d i t io n s  c o u p le d  w ith  
bu i l t -u p  areas  and m ine  f ires  as w e ll  as 
inundation in coal mines.

(c) In March, 1996, the G ove rnm en t  de regu la ted  
pricing of coking coal and A,B and C grades of non ­
coking coal. Accordingly, Coal India Limited (CIL) has 
revised the prices of these grades with effect f rom 1.4.96 
and again from 20 10.96 These revisions have improved 
the sales realisation of BCCL.

The Governm ent has also granted waival of CIL’s 
ove rdu e  nom ina l  in te rest on o u ts ta nd ing  p lan loans 
upto 31.3.92 to the tune of Rs. 891 75 crores. A part of 
this wa ived amount was dec ided to be util ised to wipe 
out the accum ula ted loss of BCCL The share of BCCL 
cam e to Rs 502.75 crores and the sam e has been 
accounted for in the f inancia l account of the com pany 
for the year 1995-96

As on 31.3.96. the pa id-up capita l of the com pany 
stood at Rs. 1122 crores and the accum ulated losses 
at Rs 1191 croes, the reby  br ing ing the nega t ive  net 
worth down to Rs.61 crores. The CIL plans to adopt 
som e o ther m ethods  like f inanc ia l  res t ruc tu r ing  and 
further f inanc ia l support to BCCL to revive the ail ing 
com p an y

New Customs Plan to Detect Frauds

496. DR. M JAG ANNATH : Wil l the M in is ter of 
F INANCE be pleased to state :

(a) w h e the r  India has subm it ted  a new cus tom s 
strateg ic plan at the reg ional contact poin t meeting of 
the cus tom s admin istra t ions of the Asia-Pacif ic  of the 
world cus tom s organ isat ions;

(b) if so, the details thereof;

(c) the ou tcom e of the said meeting; and

(d) the steps taken to detect f rauds by the customs 
au thor i t ies?

T H E  M IN IS T E R  O F F IN A N C E  (S H R I  P. 
CH ID A M B A RA M ) : (a) Yes. Sir. India has submitted a 
new Regional s trategic  Plan on Custom s at the Sixth 
Meeting of the Regional Contact Points of the Customs 
adm in is tra t ions in September, 1996.

(b) The sa id  R eg io na l S tra teg ic  Plan iden ti f ies  
f o l l o w in g  f iv e  o b je c t i v e s  th a t  th e  C u s to m s  
Adm in is tra t ions wou ld  str ive to ach ieve over the next 
two years (1997-1998).

(1) E n h a n c e m e n t  of the  e f fe c t iv e n e s s  of the  
cus tom s Adm in is tra t ions.

(2) Harm onisat ion  and Simpli f ication of Customs 
P rocedures and Practices.

(3) E f fe c t i v e  im p le m e n t a t io n  of the  W T O  
A greem ent on Valuation.

(4) Uniform appl ication, updating and promotion 
of the H arm onised System.

(5) Hum an Resource  Developm ent.

(c) The Regional Contact Points Meeting approved 
the plan, subject to its endorsem en t by the Heads of 
Custom s and also agreed to opera tiona lise the same 
from January  1. 1997.

(d) The Plan has also identi fied steps to enchance 
co-operat ion am ongst  Custom s Admin is tra t ions and for 
greater sharing of in formation with a view to improve 
d e te c t io n  of f ra u d s  by th e m .  T h e s e  s te p s  in c lu d e  
n e g o ta t io n  of b i la te ra l  or m u l t i la te ra l  c u s to m s  c o ­
opera t ion  ag reem en ts ,  c rea t ion  and s treng then ing  of 
the Regional Intel ligence Liaison Off ice at Hong Kong, 
F e a s ib i l i t y  s tu d y  f o r  a m e c h a n is m  to  e x c h a n g e  
c o m m e r c ia l  d o c u m e n ts  an d  t ra in in g  of o f f ic e rs  in 
en forcem ent matters.

B e s id e s ,  the  C u s to m s  D e p a r tm e n t  is  m a k in g  
c o n s ta n t  e n d e a v o u r  to u p g ra de  the  p re v e n t iv e  and 
in te l l igence m ach inery  and the skil ls of its off icers and 
to im p rove  co l lec t ion  of in fo rm at ion  and in te l l igence  
and ta rge t ing  of r iskp rone  cons ig nm en ts  th rough the 
in c re a s e d  use  of c o m p u te r i s a t io n  and  p ro f i l in g  of 
importers and exporters.

Production of Coffee

497 SHRI S.D.N.R. WADIYAR Will the Min ister 
of CO M M E R C E  be p leased to state

(a) the target f ixed for p roduc ing coffee in the Eighth 
Plan period and the ach ievem en ts  made so far; and

(b) the pro jection made for the production of coffee 
in the Ninth Plan?

THE M IN ISTER  OF STATE OF THE M IN ISTRY OF 
CO M M ERC E (SHRI BOLLA BULLI RAMAIAH) : (a) The  
targets and achievem ents in the production of coffee


